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RAJ BHAVAN

PATNA-800 022
Ph. 06122217626 Fax 2786184

RAM NATH KOVIND
GOVERNOR OF BIHAR

An exercise of the powers conferred on me by sub-
clause (b) of clause (2) of Article 174 of the constitution
of India, 1, Ram Nath Kovind, Governor of Bihar,
hereby dissolve the Bihar Legislative Assembly with

effect from 14.11.2015.
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L deoV =
Governor of Bihar
Patna
The 14" November, 2015



	1
	2
	3
	4

